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Harassment of People by Prot~ctorate 
of Emigration 

3128, SHRI DHARAM BIR SINHA: 
Will the Minister of LABOUR AND REHA-
BILIT A TION be pleased to state: 

(a) whether it has come to the 
notice of Government that persons going to 
the Gulf countries are harassed by the pro-
tectorate of Emigration and the passport 
issuing authorities; and 

(b) if so, action taken in the matter? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI VEERENDRA 
PATIL) : (a) and (b) No, Sir. A number of 
measu res have been taken to ~implify the 

I procedures for granting emigrations clearance 
and sllspension in order to preven t harass-
ment to the public, 

Chief Producer of FHms Division 

3329, SHRI NIREN GHOSH: Wi'll 
the Minisler of INFORMA110N AND 

. BROADCASTING be pL;used to state : 

(a) the date when the Chief Producer .,., 
of Films Divisi on retired from ofiice ; 

(b) whether he is still occupying the 
office; 

(c) if so, on what grounds 

(<.I) whether any honora rium or award 
is being contemplated to be given to h im; 
and 

(e) if so, the reasoQs thereof ? 

THE MINISTER OF STATE OF ' THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND MINISTER OF 
STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFA1RS (SHRI 
H,K.L. I BHAGAT): (a) Shri N.S . Thapa, 
who had held the post of Chief Producer, 
Films D ivision retired from Government 
s~rvice on 31st March, 1983, 

(b) to (e) Before his retirement, Shri 
N .S. Thapa, had made a request to be 
allowed to complete some films which were 
being produced and directed by him while he 
wa<; holding the po t of Chief Producer. He 
offered to complete these film without any 
payment of fees for production. direction Of 

writing of scripts and commentaries. fhis 
offer was agreed to by the Government. 
Besides this some films on freedom struggle , 
are being made by Films Division under the 
supervision of Shri Thapa. He offered his 
services for this work also without any pay-
ment, Since the post of Chief Producer is 
vacant, Shri Thapa has been accommodated 
in the Chief Producer's room for the present 
for the sake of hie; supervision over the films 
under his production, 

Quantum of Gratuity Payable to Employees 

3330. SHlH LALA RAM KEN : Will 
th~ Minister of LABOUR AND REHA~ 
BILITATION be pleased to slate: 

(a) whether his attention has been 
drawn to the judgement of the Gujarat 
High Court, :wh ic h has been upheld by the 
Supreme Court whereby the quantum of , 
gratuity payable to a salaried employee 
should be calculated by dividing bis monthly 
~alary by 26 (working days) and multiplying 
it b) 15, where °15 day's salary is h is entitle. 
ment; and 




